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1 message
Abhinav Anand <abhinav.legal@gmail.com> Mon, Apr 7, 2025 at 10:40 AM

To: pradeepmisra@yahoo.com, priyanka swami <advpriyankaswami@gmail.com>, csup@nic.in, dmayo.up@up.gov.in

Sir/Madam,

Kindly find attached herein the Additional Compliance Report filed by Respondent No.5 (Amrit Bottlers (P) Ltd.) before the Hon'ble National Green Tribunal, New Delhi in Misc. Application in Disposed Off
Case No0.137 of 2024 in O.A. No. 584 of 2022 (Durga Prasad Yadav & Ors. Vs. State of Uttar Pradesh & Ors.)

Regards,
Abhinav Anand

(Advocate for Respondent No.5)
Mob: 9582416270

ﬂ Additional Compliance Report - Amrit Bottlers (P) Ltd - R5.pdf
16760K
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